
KARTIKA ZO, 1892 (SAKA) 

MINISTER OF STATE, DEPARTMENTS 
of ELECTRONICS AND SCIE"ITIFIC 
AND INDUSTRIAL RESEARCH: (SHRI 
K. C. PANT) I (a) to (c). Information 
I, beinl collccted. 

AlIetIed Sale of Glr" to Arab COImtrIes 

444. SHRI KANWAR LAL GUPTA: 
WUI tbe Minister of HOME AFFAIRS be 
plellled to state ; 

(a) wbetber it is a fact that some 
lirls, wbo were beinl carried to Arab 
coumries, were arrested from Kerala in tbe 
Jut one year ; 

(b) if so, tbe number of sucb girls and 
the details of tbat incident ; 

(c) wbetber Government are a ware of 
the fact tbat tbe lirls are illesally laken 
away to tbese countries (or sale ; and 

(d) if so, tbe steps Government bave 
taken to check tbis trade. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOMB AFFAIRS, AND 
MINISTER OF STATE. DEPARTMENTS 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSTRIAL RESEARCH· 
(SHRI K. C. PANT) ; (a) to (d). Infor: 
mation is beinl collected and will be 
laid "n the Table of tbe House on receipt. 

0iNIeTY811oa o( CbJe( Jastlee of lndta 
RepnIiaB Remlctloa of the Number 

of PoIltical Parties 

44S. SHRI V. NARASIMHA RAO : 
SHRIMATI SUCHETA KRIPA-

LANI: 
SHRI G, VENKATASWAMY : 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) wbotber tbe attention of Govern-
ment has been drawn 10 tbe observations 
made by the Chief Justice of India in 
Ahmedabad reCCDtly toat tbe number of 
ROlitical parties should be restricted to six 
tome minilDum educational qualifications 

must be enforced for the lesialatora in 
order to acbieve political stability in the 
country ; and 

(b) tbe reaction of Government there-
to? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS, AND 
MINISTER OF STATE, DEPARTMENTS 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSTRIAL RESEARCH 
(SHRI K. C. PANT): (a) Government 
bave seen press reports of tbe convoca-
tion addres, delivered by tbe Cbief 
Justiee of India at tbe Gujarat Univenity 
on September 30, 1970 

(b) Government bave no reaction. 

Flood Control Measures Proposed by 
DIlr_t SlatH 

446. SHRI p.C. ADICHAN : 
SHRI KEDAR NATH SINGH: 
SHRI R. BARUA : 

Will tbe Minister of IRRIGATION 
AND POWER be pleased to state: 

(a) the details of Bood control measures, 
if any proposed by different States for 
preventing Boods in different rivera in 
future ; 

\ b) tbe Bnancial outlay of eacb scheme ; 
and 

(c) Government's reaction tbereto 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHWAR PRASAD): 
<a) to (c). Draft plans for Bood control 
jn the varioUl river basins have been pre-
pared by some of the States. The total 
cost of the future works included in the 
draft plans is estimated to be about 
Ra. 1,04.> crores. Detalls, accordlns to 
the catesory of works for such of the States 
for wbicb tbe Plans have heen prepared, 
arc liven in tbe statement laid on tho Table 
or tbe House. [Placed in Library. See 
No. LT -4233/70]. The question of pre-
paration of draft pia.. Bood control and 
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dnliaaae was reviewecJ at the Central Flood 
Control Board meeting held in 1968 and it 
was then decided tbat the States should 
revise tbe draft plans taking iuto account 
the experience of floods in recent years. 
After tbe draft plans are prepared, tb_ 
will be examined by tbe Technical Advisory 
Commiuees iu the States and tbe State 
Flood control Boards and thereafter by the 
river Commissions and will have to be 
implemented as part of the developmental 
plans of the State Governments. 

Compeasation to Ex·RaIen after 
Abolition of PrJ'J pg,.. 

447. SHRI P. C. ADICHAN ; 
SHRI YOGBNDRA SHARMA; 
SHRI B. K. DASCHOWDHURY : 

Will the Minister of HOME AFFAIRS 
be pleased to state I 

. (a> whether there is any proposal to 
make ex.gratia payments to former privy 
purse-holders to help tbem to tide oyer 
their financial difficulties pending a final 
settlement about tbe c:ompenlBtion to be 
paid to them ; and 

(b) if 50, the details of the proposals 
and precise reasons prompting Govern· 
ment to make sucb payments? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS, AND 
MINISTER OF STATE, DEPARTMENTS 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSTRIAL RESEARCH (SHRI 
K. C. PANT). <a) and (b). The Govern-
ment have already announced tbeir inten-
lion to make transitional payments to 
former Rulers to enable them to make 
neeeasary adjustments to Ihe changed cir-
cumstaoc:es. The details have not been 
fitiaJised. 

Import of eo..- ArtJeles thnJaeb 
GOftmmeet Ageac:ies 10 preteDt 

SmllllllllDg 

441. SHRI P. C. ADICHAN : 
SHRI MUHAMMAD 

SHERIFPI 

SHRI D. AMA T : 

Will the Minister of FOREIGN TRADE 
be pleased te state : 

(a) whether there is any proposal that 
Government should undertake import of 
certain consumer articles like fountain_ 
pens, transistors etc. now beinl smoaJed 
into the country in larae quantities with '. 
view to siphon off a portion of the eIIOr. 
mous profits to public coffers, and to pre-
vent smuggling ; and 

(b) if so, the Government's decislOll 
in the matter ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHIU 
RAM SEWAK) : <a) No, Sir. 

(b) Do not arise. 

Demend For Bandelkhand State In 
UItar PradettII 

449. SHRI K. LAKKAPPA : Will the 
Minister of HOME AFFAIRS be pleased to 
state : 

(a) whether a demand for a separate 
Bundelkband State has been made by the' 
people of Uttar Pradesb ; 

(b) if so, tbe nature of tbe demand; 
and 

(c) the steps taken to meet tbe demand? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS, AND 
MINISTER OF STAre, DEPARTMENTS 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSTRIAL RESEARCH (SHRI K. 
C. PANT) : (a) No, Sir. 

(b) and (c). Do not arise. 

Arrests made bJ' Delbl Police in t:IOIIIIeetfoa 
wltb Circulation of Foraed IntetnatlaMl 

Cartscy 

450. SHRI MUHAMMAD SHBRJIIP ~­
Will tbe Minister of HOME AFFAIRS lit7 
I'leileed to Itate : 




